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Loan to Ceylon 
•61!. Sbrl P. C. Bor-h: 

Sbrl Mohammed Koya: 
Sbrl HlmalalnJka: 
Sbrl Ramesh,,., Taatla: 

Will the Mlnister of Finance be 
pleased to state: 

(a) whether it is n fact that India 

hos offered a short term loan of Rs. 
20 million to Ceylon in order to 
enable the later to buy consumer 
goods from India; 

(b) if so, the terms of the loon; and 

( c) the specific items to be supplied 
to Ceylon under the arrangement and 
to what extent? 

The Deput7 Mlnlrter In tke Mlnl.ltry 
of Finance (Sbrl Rame&bwar Sab11): 
(a) Some such credit is under con
s&ideration. 

(b) and (c). The credit is intended 
to rover purchase of consumer goods 
and the items and the terms are 
under necotiation. 

ho6ta B,epatrtatecl to U.K. •1 
urtalll lnd119trl• 

•111. 8brl R. N. Mlllterjee: Will 
the Mlnlater of PluACe be pleaaed to 
llate: 

(a> the total amount repatriat.ed to 
the U.K. by way of prottt, from 111H 
11P-to-date; 

(b) the prollta repatriated from 
�lepm., pl&ncat.lon and manu!Ac
,turin& izl!l� .. aaparatel7; 




